FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ALSTRONG ACP MANUFACTURING INDIA PRIVATE LIMITED

S1. No. | PARTICULARS DETAILS
1. | Name of corporate debtor Alstrong ACP Manufacturing India
Private Limited
2. | Date of incorporation of corporate debtor 05" October, 2007
3. Authority under which corporate debtor is The Compgnies ACt’, 1956 with Registrar
incorporated /registered of Companies, Delhi
4. | Corporate Identity No. / Limited Liability U27203DL2007PTC169060
Identification No.of corporate debtor
5. | Address of the registered office and principal F-35/4, Ground Floor, Ol§h1a Industrial
office (lf any) ofcorporate debtor Area, Phase-H, South Delhi-110020
6. | Date of closure of Insolvency Resolution Process 04" July, 2024
7. | Liquidation commencement date of corporate 04" July, 2024 (Order of Replacement of]
debtor Liquidator received on 03.08.2024)
8. | Name and registration number of the insolvency = [Name: Sumit Sharma
professional acting as liquidator
Registration No.: IBBI/IPA-001/IP-P-
02323/2020-2021/13513
9. | Address and e-mail of the liquidator, as Address: C-3/ 69 A, Keshav Puram,
registered with the Board II\)Iglrltl}ll _\Kielsot(,)g\lsatlonal Capital Territory of
Email ID: mail@sumitsharma.in
10. | Address and e-mail to be used for Communication Address: 109, First
correspondence with the liquidator Floor, Surya Kl”im Building, 19, )
Kasturba Gandhi Marg, New Delhi —
110001
Email ID:
liquidation.alstrong@gmail.com
11. | Last date for submission of claims 02"¢ September, 2024

Notice is hereby given that the National Company Law Tribunal New Delhi Court III has ordered the
commencement of liquidation of the Alstrong ACP Manufacturing India Private Limited on 04th
July, 2024.

The stakeholders of Alstrong ACP Manufacturing India Private Limited are hereby called upon to
submit their claims with proof on or before 02" September, 2024, to the liquidator at the address
mentioned against item No.10.



The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.
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Sumit Sharma

Liquidator

IBBI/IPA-001/1P-P-02323/2020-2021/13513

AFA No AA1/13513/02/300625/107006 Valid till 30™" June, 2025

Date:07" August, 2024
Place: New Delhi
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SHIVALIK BIMETAL CONTROLS LIMITED | A&/ KEIINDUSTRIES LIMITED -
Regd. Office: 16-18, New Electronics Complex W (CIN: L74899DL1992PLC051527) . = VH ST‘T'“ VASTU HOUSI NG FI NANCE co RPORATION LTD
Chambaghat, District Solan {Himachal Pradesh)-173213 CIN : L2T101HP1984PLC005862 Regd. Office: D'gg(’“?:_hfg}‘f;’ﬁt_”zaéggg;lg'/‘gggfée':‘;w Delhi- 110020 u Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai
EXTRACT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL Web: www kei-ind.com,. E-mail Id- cs@kek-ind.com HOUSING FINANCE 400015. Maharashtra. CIN No.: U65922MH2005PLC272501
RESULTS FOR THE QUARTER ENDED 30™ JUME, 2024 NOTICE
(% In lakhs, except EPS) Notice is hereby given that the following Share Certificate issued by SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Standalone Consolidated tr;]e Cﬁn?é)an)t/his repﬂrted to I'b% Itostt/krlnis laced ar;g TtAhe? re.gisteredf E-a(tjjcti?hn Sale N?ti%e ;‘or8 S(g)le fotfh ImSmova_tt)IeI Atsset?(lénc#erthe Setgtqurit:satitz)(r)loaznd Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
5. : = P shareholder thereof has applied to the Company. or issue 0 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, :
No. Particulars I:II:IH-IT Evded)  ToarEodsd - \DuarerEned) QuanwrEnded) Ve Ended | QuanerEnded | g 0ot share certificate. Notice is hereby given to the publicin general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged
ok L R HGAG | Sledaid Sr.| Folio |Certificate| Distinctive | Name ofthe | No. of to the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be
Lnudied Audted Unaudied | Uraudied Audded Uraudiled No. No. No. Nos. Shareholder | Shares rﬁferreﬁ Eepr‘ein after as Vastu Housing Finance Corporation Limited. The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis
1 | Tedel Income from ogerations 10808640 | 4597980 (T7441227 | 12083868 G&2B1530 | 1286768 . through E-Auction.
2 | Met Profit for the pﬁnd (before Tax, Exceptional and | ar 11005147 }00000745 %%%2145%5510 Seema Aggarwal | 500 Itis hereby informed to General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net
Extraardinary dems) 217516 | 1082862 |267722| 235225| 11.,17545 | 2.79L71% The public is hereby warned against purchasing and dealing in any SN | Account No. and Name of Date & Amount as per | Descriptions of the property/Properties | Reserve Price, | E-Auction Date and Time,
3 | Met Profit for the period befare Tax {afer Excepsional and V\iay V\(/I'[)h thﬁ1 atﬁovg share ce.rtlflcate.,?n)fl pe{jsoR(qs) wh?t t]l_e\s/{lavr? arllél borrower, co- borrower, | Demand Notice U/s 13(2) & Earnest Money | EMD Submission Last
, el . ; 5 = i o claim(s) with the Company in respect of said share certificate shou i i i . i
{ or Extranrdinary items) | 217596 | 1082862 |267722 | 235225 1117545 | 279179 fodge such Claim{)s) e o N ddrans given within Mortgagors Date of Physwal.Possesswn _ _ Deposit (InRs.)| Date, Inspgcflon Date
4 | Nat Profit for the period afler Tax (after Exceptional and | fifteen days of publication of this notice, after which no claim(s) will be 1 LP0000000051746 Demand Notice Date Property bearingnoA-213 Khasrano 875galii Rs.634118 /- 22-Aug-24 Timings 11:00
or Extraardinary #ems) 1,630.45 B133E | 202306 | 1.78212 BAJESY | 2,128.14 entertained and the Company will proceed to issue duplicate share Awadh Tiwary (Borrower), 14-Oct-2021 & Amt Rs. no 2 ground floor without roof rights rajivi  Rs.63412 /- AM to 4:00 PM,
5 | Tolal Comprehensie Income for the period | Comgrising certificate. For KEI Industries Limited Khushboo Devi (Co- 637016 as on 30-Sep-2021 + | Mohalla 15ft gali mandawali Fazalpur Delhi 21-Aug-24 up to 5:00 PM.,
Profit for the period {after tax) and Cther Comprahensive Sd/- Borrower) Interest Cost etc. NCR 110092 16-Aug-24
Income [after tax) | 1,63045 09706 | 2023051 1,782.12 BAQ722 | 212814 . . Kishore Kunal & 3-Mar-2022
8 | Equity shans capltal (Face Valuerof the Share @ 2-Each) | 115208 | 145208 | 115208 | 115208| 115208 | 115208 | | Fiace: New Delhi VP (Corporate Finance) = - = - e = m—_ ;
Guty Aarg Copia! (Face valueor e ananex. & np | 1152 ik, i 52, T lsesd ol e Date: 06.08.2024 and Company Secretary 1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net . For details, help, procedure and online training on e-auction,
7| Othar Equity (excluding Rewvalualion Reserves) as gar B prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street Il, Opp. Orient Club, Near Gujrat
audiled balance sheel of previous year 31,838.41 32.003.52 - College, Ellis Bridge, Ahmedabad — 380 006 Guijrat (India).Contact Person : Mr. Ram Sharma Contact number: 8000023297/9265562818/9265562821/079-6813
E Earnﬂgl\_:,_ Har Sham |'FE||;E walig |:||I Ihe shama f - ‘E‘H'Il.l 6842/6869 ema" |d X ramprasad@auchonhgernet y Support@auct|ont|gernet
(nat annualised) ' 2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net ' to take partin e-auction.
! Hasic .89 1406 5 .00 1458 258 3. Formore details about the property kindly contact to Authorized officer KAPASHERA - Akram Khan Contact no. 6264247441
Bpmsic ' ¢l ; = it THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES,2002
b} Diuted 743 14,06 351 309 14.59 164 . _ _
Date : 07.08.2024 Authorised officer
NOTES: Place : KAPASHERA Vastu Housing Finance Corporation Ltd

1, The ghove 15 & extrect of the detailed formed of Unaudited Financiat Results for the quaner ended 300 June, 2024 fad with ke Stock Exchange
under Regulation- 33 of the SEBI (Listing Obligations and Disclosure Bequirements) Requiations, 2015, The full farmatl of Unawdited Financia
Results for the quarer ended 30" June, 2024 are avallable on the wehsites of the Stock Exchanges [www.bseindla.com and
www,nseindia.com) and tha company's websita www.shivalikbimetals.com).

2. Tha abtwe limancial resullts ware raviawed by heAudil Commiltaa and sgpravad by 1he Boand of Dirsclors of tha Company & thenr respacive
meeting(s) held on 06" August: 2024, The Statutory Aaditors of the Company have camied out the limited review of the resulis and have expressed

AnUnmadiiadispod iaran. Far and on Behalf of Board of Directors

FOEM B

PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insolvency and Bankruptcy Board of India

{Liguldation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
ALSTRONG ACP MANUFACTURING INDIA PRIVATE LIMITED

Possession Notice (For Immovable Property) Rule 8-(1)

Wheaneas, the undersigrad beirg the Authonzed Cfficer of IFL Home Finance Limited {Formedy knawven s India infolins
hausing Finenca Lid ) {H FL-H FL) under the Securgzation and Reconstruction of Finanecial Azsets and Enforcemert of
Securiby Enlerest A 2002 and in eeeacise-of powars canfamed undes section 13012) mad with Ruka 3 of e Sacurily
Inbraesl [Enlorcement) Rules 3002, a Demand halice was wsued by (b Aulhansed Oificer of fe compamy o [he

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify

S ) . Borrawer/Co-Borrowers mentonad herein below torepay the amound noties i hereby given 1o e Bormawer and the
. & N. 5. Ghu s its contents. The Indian puinls in penessl that the uncarsigned has taken possession af he prapety descrited herain balow in axercisa of
Placa : New Dalhi (M. ¥ mma ) Express (P) Limited cannot powees canfarred on him under Sechion 13(4) of the said Rules. The bormowar in paricufar and the publicin generalan % No. Particula Details
Dated : 06.08.2024 Managing Director be held responsible for such hereliy caufioned not o daal with tha proparty and any deafings with the property will ba subjact to the charge of IIFL cvord Rzt | S . _—
DIN : 00002052 P HFL for an amount as menfioned hanen undar wilh interast thenson. The borowers attenfion & inviled Io provisions of 1 Mamse: of corporade deblior Alstreng ACP Manufacturing bndia Private Limibed
contents, nor for any loss or sub-section (ol seclion 13 of Medct, i the borrower dears the duss of the “IIFL HFL" fagather with af cosls. changes 3 | Dale ol Incomporation of corporate| 05 October, 2000 B

damageincurred asaresultof and expersas incurrad. at any tme befora the date ficed for sale ar fransfer, e sacured assess shall nal ba sold o

L debtor

transactions with companies, iransfamed by SUFL HFL" and no furihes ssepahall ba taken by "IBFL HFL® for ransfer or sake of the secured assets - — | .
7 Branch Office: ICIC]I Bank Ltd, Shop No 6,8- 13 Ground Floor, ™ o compa T T Fhe Socurad Tatal o Taie of [ Diate of 3 funthorty under which corporate debior| The  Companies: Act. 1956 with  Reglsirar of
'C'C’ Bank Shanta Tower, Sanjay Place, Agra-282002 aZSOCIatlons or individuals Borower(s) ppmmmaﬂa-"F 'm't BW Demand Posse- &5 Incorporated reqistersd Comparies, Balhl
advertisinginitsnewspapers | || goBarmowe Pl Notice | s & Camoeate Wentity No. | Lmited| U272030L2007PTC159060
PUBLIC NOTICE-TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET or Publications. We therefore ™ Murm.‘jmﬂ,ﬁtw ;",';‘“;,_}t“,,fff"%ﬁﬁ;j,‘*ﬁfj;:g‘,:ﬁ"i,";“dﬂﬂ rﬁfufj;?;ff'?ﬁkh 08-Apr-| 02-Aug: ity Wentficatan fo. of corparate
Nati I—?S—EE EIE’FT‘E'?T_GB_U&EEH ! recommend that readers Mrs. Chandramukhae |Aampur by the rarne of Katan vatika, Torsl & | Fifry One Thousana| 2034 | 2024  debkor R | A -
: . (HEUEE 107 sHle O D__lrmg?___e_g_s_s_g_.i.;l } make necessary inquiries Marandra, Mr. Santash {District Malhurs, Utlar Pradash, India, 231001 Area| Five Hundred and § Addrass ol the regislerad office and | F-35/4, Ground Finar, Ohla Indusfial Area, Phase-,
E-Auction Sale Natice for the sale of immovable asset(s) under the Securitisation ond Reconstruction of Finoncial before sending any monies Kumar Kuntey - |Admeasuring (in 5q. FL): Property Type: SUper_|cauansy Eight Oniy) arncipal afiica {if any) of corporate| South Delhi-110020
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule B (6) of the Security Interest cingany Prospoct No, TE3411 [8uit Up fres, Campet_frea. Land Area Property ' e : ' o
([Enfarcement) Rules, 2002, or entering into any Aea: 35,90 626,37 BO6.00 | debsor

Dale of clogure o Insolvency | D4 July, 2024
Resoludion Procoss

This notice is hereby given to the public in general ond in particular to the Borrower(s) ond Guarantar(s) that the

agreements with advertisers
below described im mmhleEmﬁeﬁy mortgoged chaorged to the Secured Creditor, the physicol possession of
uthorise

or otherwise acting on an

Far, furher details please contact to Aulbansd Officer at Branch Office - Plat No. 3I03IE. Upper Graurd Flooe, Main .
ahivigi Marg, Najlgarh Bead, Besida Jaguar Showraoen, Mot Nagas, Mew Detti or Corporate Office  [IFL Towes, Plod

:‘nhf.fwhrf:tgsith“eﬁ'?si?ﬁ;ﬁrth it Ef‘ggﬁﬁ;‘r’: 'E';f,ﬁtn tonk Limited will be sold an"Asis where ', Asis whatis’ | | oy erisement in any | | No.38, UdyogVirar, Phiv Gurgacn, Haryare, 7. Liquidation commencement date of | Dam July, 2024 (Order of Replacement f Liguidator
5 Mame of Details of th Amoant R Date and | Date & manner whatsoever. Place : DELHI | Date : 07.08.2024 Sd, Authorised Officer, For UFL Home Finance Limited | (| corporale deblar | FECEived on 03.03.2024)
. ame ails of the rmoun BEErVE ate an e 0 AT C P s 3
Nao. Barrower(s)/ Secured asset(s) Outstanding Price Time of Tirme of B Fame and registradion nemer of e Hame.&u.mllﬂharma
o-Borrowers/! with known Earnast Property | E-Auction insolvency professianal H-uj.:trahunlﬂ-u.: s e
Guarantors/ encumbrances, if any Money Inspection | acfingashquidster | IBBLIPA-ODTAP-P-02323/2020- 202113513
ot RECOUTE:He: Deposit :] Ardress and e-mad of the liguidator, a5 | Address: C-3/69 A, Keshav Puram, Narth West,
(&) (B) (C) (D) (E) (F) (G) - Regd, Office:- 9th Floor, Antriksh Bhavan, 22, K G Marg, New Dalhi-110001. registered wilh the Beard Matignai Capial Teribory of Delhl - 110035
- PR TSRS Y N ST = = et | e p“b HOUSING | oy oncs: 01123357174, 22357172, 23705414, Website: wiww.pnbhousing.com | | Emat 10: mak@sumitsharma.n _
| (Borrower) .&.?u:,r \ir pamny 335 r-.-'lifrjur'r::h:: Raja = 27.27.119/- 1?.50.15:'[]0."- 21 2024 289 3024 Financeae Limiced Hardwar Branch:-ist Fioor, Aryva Magar, Jwalapur, Harlidwar-249407, Uttarakhand 10 fddress and e-mad to be used for E-:-mmur:in:aﬁnr-hl:ldraﬁs:ﬁ‘--:lg,FrstFImr. Bainya Hi:'aﬂ
| Singh{Co- Barrower) Mahendra Pratop Nagar, | 05 on July Re from from POSSESSION NOTICE (FOR IMMOVABLE PROPERTY/IES) comespandence withihe liguidatar | Rulding, 19, Kasturba Gandhi Marg. New Delhi —
iGuu:arunmr. bortgooor], Bodla Bichpuri Road, 02,2024 | 4 75000/ (1200 Noon| 11:00 AM Whereas fhe undersigned being the Authorisad Officer of the PNB Housing Finance Lid. under the Securiisation and Reconstruction of Fmanciall 1100407 _ )
Gajendri Singh (Guarantor) | Agra UP. Area: 1800 to i 12:00 .as?etjsalqllh:mgpkaﬁrﬂfﬁule Eu‘ﬂurEnhr-rﬁ:r&:m Hfﬁ’é’“"”"‘ﬁf?*““a Ii:_? EE'IrI"r.'.I in ﬁ_lmr;::aﬁec-‘pnmrgd mr-iejre:ﬂ un%-rsmum ‘ijl '.Ejrcanwul_:h- | _ B | Emd ID: quidaticn.alstrongagmiall.com
klo- 5 i ; caft Property T N 200 P Maan e 3 O e LT Berast l: NCemeni| E'E!_-Z Q02 E=mue Eimano nole's o he e merion BIAINE: 23 Acoouni clling upon ey 11 Last date for submessian of claims nd Segtember, 20024
‘i‘é‘ﬁgé‘gg@nﬁ% e Hﬂgidenﬁﬂ, Biot » respective borrowers 1o repay the amount &5 menfioned against each account within 80 days from the date of notice{skdate of recaipt of the said| ; : _ 2y
e Mabcs is nereby gven Tat (he Rational Company Law Trisumal Mew Deltd Court [l has crdered . the

| natice's. The borrowen's having Taded b repay the amaund, natica & heraby givien b the bomawen’s and the public in general that Bue andersignad has
c[érﬁ&:ﬂim 134) of the: said Ack read with cammencement af Equidation of the Alstirong ACP Mamdackirng Indis Prvats Limited on Ddih July,

204

The stakehoiders ol Ststrong 0P Mamdacturmg India Frivale Limited s heraby caled upan 1o

submit their ciaims with proaf on o before 02nd Seplembsr 2024, tothe liguidatar at the address

merticned aganst item Mo, 10

iz%en poesession of the propertyies descrbied harsin below in exercise powers. confemed on himber un
Fule 8 of the said Rules on e dates mentioned againg! each acoount

The bormower/s in parscular and e public in general s hareby cautioned nod io deal with the Ernpeny-'ﬂs and any dealing with the propertyas will bel
stbijectio the chame of PNB Howsing Financa Lid, for the ambunt and inlenast heraon as perioan agresmeant.

The borrawers’ athandion is invied 1o provizions of Sub-secton (B) of Section 3 of the Act, in respact of fime avatlable, o redasm the secured azsets,

The online auction will be conducted on the website URL Link-http: www bankeauctions.com of our auction
agency Mfs C1 India Private Limited The Mortgagors! Moticees are given a last chance to pay the total dues with
furtherinterest by August 28,2024 before 05:00 P.M else the secured asset{s) will be sold os per schedule,

The prospective bidder(s) must submit the Eornest Money Depaosit {EMD) Demand Draft (DD) (Refer Column E) at
ICICI Bank Ltd, Shop Mo 6,8- 13,Ground Floor . Shanta Tower, Sanjay Ploce, Agra- 282002 on or before August

28,2024 before 0500 P.M Thereafter, they hove to submit their offer through the website mentioned above an or g| Loan ame of the 635“3 of Amount Date of Description of the The financial crediors shal submil thewr claims with proofl by eleciranic means caly. Al ather craditors
befora August 28,2024 befare 05:00 P.M aleng with the scanned image of the Bank acknowledged DD towards Ka -*-C'hﬂ'l-ll'll Wﬁ'rféf"':ﬂ' ﬂ.ﬂ“d Outstanding Fﬂﬁrﬂﬂﬂﬂ Propertyfies Mortgaged iy subimit the ciaims with e proaf in person, by past or by electronic means.
praof of payment of EMD. In case the prospective bidder(s) |s/ are unable tosubmit his/ her/ their offer through the o | BonowenGuario| Molice . tf ! | Submission of tatse or misleading proal of claims shall aftract penallies. Sumil Sharmia
WEh-ﬁitE.thEﬂ the signed copy of tender documents may be submitted ot ICIC] Bonk Ltd, EI'II'_'IIJ Ma 6,8~ 13.Ground Floor, " HOUMHW .MI'. Chifrasen 15.04.2024 Rs. 15..?,29‘. 197 05.08.2024 All Ihal Pro my Beaaring Khasra Ma. :ﬂh":l: F'E_rl.l.'l[ HEEJFlEII‘ILiI LH]H'IIHN
Shonta Tower, Sanjay Place, Agro-2E82002 on or before August 28,2024 before 05:00 P.M Eamest Maney Deposit ' [RIE21/E8) Singh (Borrower) i {Rupees Fifieen Lakh | iprysical ﬂg; !'.'Ié:'dﬁdﬂz ﬁfﬁuﬁr& Lweg'ﬂégg' E"ﬁnfpu'llsﬁg Eﬁ%gmgg . IBEIPA-D01 1P-P-02323/2020-2021,/13513
DD/PO should be from a Nationalised! Scheduled Bank in favour of 'ICICI Bank Limited” payable ot "Agra’. 7578, & Wrs. Forty Seven Thousand Possession){Tetei Aind Distt HANOWar, URaraknand, India. Bounged 35 | poas i e C0a e e AR1/13513/02/300625/1 07006 Valkd 1) S0t June, 2025
For any further clarifications in terms of inspection, Terms and Conditions of the E-Auction or submission of B.O:. ShyamaiCa- Two Hundred Ninaty Easf-Par of Plot Na.B0, Side Measuring 35 F{ , Wasl-Housa! Place: New Dethi / ! une,
tenders, contact ICIC| Bank Employee Phone Mo, 8372730494/8584874809 Harldwar| bommower) Fear and Mingteen Mo. 59 of Meresh Sharma, Side Measuring 35 F1. North-Chakd
Please note that the Marketing ogencies 1M/s Nex¥en Solutions Privote Limited 2. Avgeo Asset Management Palse cnly) as on Road 11 F1 Wide, SIUE,!"-'!EEIE»'-JHF'I';I 17 FL South-19 FL Wida|
Pvt Ltd 3. Hecta Proptech Pyt Ltd, hove also been engaged for facilitating the sale of this property. 15-04-2024 Road, Side Meastring 17 F1 |
The suthorised Officer reserves the right to reject any or all the bids withowut furnishing ony further reasons, Place; Haridwar, Dated: 05-08-2024 Authorized Officer (M/s PNB Housing Finance Lid )| ﬂ
For detoiled Terms and Conditions of the sale, please visit www.icicibonk.com/ndpds -
Date : August 07, 2024 Authorized Officer IFL HOUSING FINANCE
il ICICI Bank Limited / IFL GOLD LOAN(A UNIT OF IFL HOUSING FINANCE LTD) | GOLD AUCTION NOTICE |
Regd off:- D16 First Floor, Prashant vihar, Dedhi- 110085 | CIN- UGSH10DLE015FLC2E5204
The barrowess In specific znd the public in general are heretny nofified that the publbc atclian of - goid
e PEGASUS ASSETS RECONSTRUCTION PVT. LTD. GRO U G RO CAP lTAL Ll M lTE‘ D AT ;IMQudpiu the biow m:wl':sipmmmm be i‘m:uclnr: al rﬂgﬂpr:ﬂm& an E‘H-E-elazﬂlj'fﬂ-
CIN No.: UB5999MH2004PTC 144113 m_ 4ih Floor, Tower 3, Equinox Business Park, LES Road, Kurla, Mumbai 400070 frcsm (2. 00m onwarels on which customers Eiled to make paymenl
" : Unit No. 106, Best Business Park, Plot No. P-2, Netaji Subhash Place, SALE NOTICE FOR SALE OF MOVABLE PROPERTIES Adarsh Nagar Branch - Loan. No. ASNTOIOOMAI025154, ASHIGDSMMO031204,
"EGASUS Opp. Fun Cinema, Pitampura New Delhi-110034 E-AUCTION SALE NOTICE OF 30 DAYS FOR SALE OF MOVABLE ASSET(S) ["SECURED ASSET(S)"] UNDER THE ASN10080000032508, ASN100BI000035618, ASN100S000003T03D, ASN10090000037822,

Corp. Office; 55-56, 5th Floor, Free Press House, Nariman Point, Mumbai-400021, Ph: 022-61884700
Regd. Office: 507, Dalamal House, Jamnalal Bajaj Road, Nariman Point, Mumbai-400021

POSSESSION NOTICE [(Appendix 1V) Rule 8(3)]

Whereas, The Authorised Officer of the Pegasus Assets Reconstruction Pvt. Ltd (being assignee of Indusind Bank) under The
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated
6.11.2019 calling upon the Borrowers/Guarantors 1. M/S G L PARNAMI MARKETING, 189/2/1, Civil Lines, Gurgaon-122001, Also at:-

29.03.2019 under the provisions of Section 5, of SARFAESIACT 2002. Pegasus has stepped into the shoes of the CSB and all the rights,
title and interest of IBL with respect to the financial assets along with underlying security interests, guarantees, pledges have vested with
Pegasus in respect of the Financial Assistance Availed by the Borrowers and Pegasus exercises all its rights as the Secured Creditor.

The Borrowers/Co-borrowers/Guarantors in particular and the public in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of the Pegasus Assets Reconstruction Pvt. Ltd. foran

amount of Rs. 2,64,15,000/- with further interests, cost, charges and expenses thereon from 23.03.2019 till payment/realization of entire
outstanding dues.

The Borrowers/Guarantor’s attention is invited to the provisions of sub-section (8) of section 13 of the Act, in respect of time
available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

All that piece and parcel of immovable property situated at Plot No. 6, Khasra No. 13293/5345/1685, Acharyapuri, Opposite Ganga

Place: Gurgaon (Haryana)

(Pegasus Group One Trust -37)

HINDUJA HOUSING FINANCE LIMITED

SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

READ WITH PROVISO TO RULE & AND 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

Notice is hereby given 1o the public in general and in particularto the Borrower(s) and Guarantor{s} that the below described Secured
Asset{s) mortgaoed / charged to U GRO Capital Limited ("Secured Creditor” ). the possession of witich has been faken by the
authonsad officer of Secured Craditor, will be sofd on "As is what is™ and “As iz where is” and "Whatever there is” on the date and
time mentionad herein below, for recovery of the dues mentioned herein below and further interest and other expenses thereon till the
date of realization of amaunt, due to Secured Creditor from the Borrowerds) and Guaranton(s) menfioned harein below. The Reserve
Frice, Earnest Maoney Deposit (EMD) and last date of EMD depositis also mentioned herein balow:

Plot No. 6, Archayapuri, Ganga Complex Sheetla Mata Market, Near Bus Stand Workshop Gurgaon -122001, 2. Mr. Anil Kumar Details of Borrower(s) | Guarantor(s) Details of Demand Nolice Details of Auction ig;}gﬂﬁgggﬁgg- igﬁ]gﬁgggﬁgﬂﬁg- igg}?é%g?ggﬁg:g- igmgﬁgﬁgﬂgﬂg’a-
Parnami S/o Mr. Dwarka Dass Parnami, 498, Parnami Bhawan, Rattan Shivpuri Gurgaon - 122001, 3. Mr. Tribhawan Kumar Parnami 1. PAAVANI ENGINEERING Date of Notice: 13-11-2023 Reszerve Price Rs. 19,00,000/- MDA D01 00D0042423. .q[:nrﬂl 02155[-;039:-';5 ADN0D0ID00ITRE, ADN DEQE-JDEDEESEEI
Sl/o Mr. Dwarka Dass Parnami, H. No. 1047, Sector - 4, Urban Estate Gurgaon - Haryana - 122001, 4. Mrs. Anju Parnami House No. 2. POOJA KUMARI Ouistanding Amount: EMD Rs. 1,90,000/- ADNTDIMOORO0MZ217  ADNIDOS0ODONAZ533  ADNIDDGDODINISERS.  ADN1ODSMI0I0Z3EaS.
516/11, Rattan Garden ParnamiBhawan, Shivpuri, Gurgaon-122001, 5. Mr. Anil Bhagat 28-, New Colony, Gurgaon - 122001, Also at: 3. AMIT KUMAR 7 20,67,747/- (Rupees Twenly | Last dale of EMD Deposit 08-09-2024 ADN100S0000024046. ADN10OSO000025482 Budh Vikar Branch - Loan Mo
6, Acharyapuri, Ganag Complex Sheetala Mata Market Near Bus Stand Workshop Gurgaon-122001, 6. Mr. Puneet Dhamija House Loan Accounl Number: Nine Lakhs Sixty Seven Thousand | Date of Auction 10-09-2024 BOVA0020000052461, BOVID0SOD000418T4, BOVIDOD000O0A1TTE, BOVI0DAODI04Z245,
No.1756, Near CCA School Sector-4, Urban Estate, Gurgaon-122001, Also at: 6, Acharyapuri, Ganag Complex Sheetala Mata Market HCFOELMLNOOOD103 7506 Seven Hundred Forty Seven Only) | Time of Auction 1AM to 01 PM BOV10010000041508, BOV10090000041294. BOV10090000041627. Dilshad Garden Branch -
Near Bus Stand Workshop Gurgaon-122001, 7. Mr. Brajesh Kataria House No. 583, Sector - 4, Urban Estate, Gurgaon - 122001 to as 06-11-2023 Inciemantal Valua Rs. 50,000/- La an -'41:!. ;:E.GI; [030000028485, DEGIE0A00034700, Da.;'itl%ﬂﬂ[nﬂﬂ}g.g& ;
repay the amount mentioned in the notice being Rs. 2,64,15,000/- (Rs. Two Crore Sixty Four Lakh Fifteen Thousand only) as on Schedule of the Secured Asselfs): g?igfﬁgﬁaﬂl};g. Eg;;ﬂg]g:gﬁiﬁgf. g%;gnﬂ.ﬁtﬂﬂﬂﬁﬁg. ggalggﬁﬁgaﬂg.
22.03.2019 together with further interests from 23-March-2019 plus costs, charges and expenses, etc. thereon within 60 days from the : - DS{‘L’,mmiD;m,']T}ﬂ]' I::SEH"';:IQH:TGEI“ 41738 . DSGI0090000042145 DSG10090000034354.
date of receipt of the said notice. SN Model Make Invoice No. Dolt b : G iy gl b

) , _ L , _ , _ elhl-Subzi mandl - Loan no.. SBMA00%0000026865, SBMI07S0000042375,
Dues of the said borrower along with underlying security interest was assigned in favor of Pegasus Assets Reconstruction Pvt. Ltd. acting 1 | J2, VERTICAL MACHIMING CENTRE WITH MITSHUBISHI SYSTEMS LAKSHMI MACHINE 2112202875 SEMZA0000041075, SEMICOS0D00041047 SBM2EI00D042437, SEAHODSIOONNM0836,
inits capacity as Trustee for PEGASUS GROUP One Trust-37 (Pegasus) by Indusind Bank Ltd (IBL). vide Assignment Agreement dated AND ALL STANDARD FEATURES AND ACCESSORIES WORKS LTD SBMZBI000041533, SBM1D090000031963, SBMI00S0000024410, SEM100900000368EE,;

For detailed tarms and conditions of the sale, please refer to the link provided in U GRO Capital Limited! Secured Credifor's website f.a.
wiww,ugrocapital. com or contact the undersigned at authorised. officerd@ugrocapital.com

A AXIS BANK LTD.

Retaill Asset Centre: 1st Floor, G-4/5, B, Sector-4, Gomti Nagar Extension Lucknow, UP 226010.
Registered Office: “Trishul”- 3rd Floor, Opp. Samartheshwar Temple, Near Law Garden, Ellisbridge, Ahmedabad-380006.

The Borrowers/Co-borrowers/Guarantors having failed to repay the amount, notice is hereby given to the borrowers/ Guarantor and the Lo L L el el L b L ﬁﬂ:[ﬂggﬂ%ﬁ;ﬁ Sfﬁ,gﬁfﬁﬂfﬂ; :1;25 f.:' ' Fﬁm1ﬁ§jj&“gjfﬁ? mmﬂﬁ%gﬂﬁ%ﬁ
publicin general that the undersigned, being the authorized officer of Pegasus Assets Reconstruction Pvt. Ltd. duly appointed under sub- KN 0000000041854, KWN100900000407 5‘,;_ KV DOSI00004 2057 KWNY -LIL*HI:ILILIE':IE:'.IE-EIE:
Section (12) of section 13 of the SARFEASI Act 2002, has taken PHYSICAL POSSESSION of the secured Asset/Immovable property KWN10050000031429, KWNT0090000033212, KWK 1D050000034854. KWN 1000000037808,
described herein below in exercise of powers conferred on him under sub-section (4) of Section 13 of the Act read with Rule 8 of the KW AG0Z000004 2008 | KWN1O0TROD0D042082, KWK 10020000049381, KWMN10CB0000040841,
Security Interest Enforcement Rules, 2002 on this the 05th day of August of the year 2024. KW 1008000004 1410, KWNI0090000041657, KWN1D010000023449, KWN1001 0000024725,

POSSESSION NOTICE]

Whereas the undersigned being the Authorized Officer of AXIS BANK LTD. under the Securitization and
Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 and in exercise or power
conferred under Section 13 (2) read with Rule-8 of the Security Interest (Enforcement) Rules, 2002 issued

here in above in particular and the public in general are hereby cautioned not to be deal with the said property
and any dealings with the said property will be subject to the mortgage of AXIS BANK LTD. for an amount
together with further interest incidental expenses, costs, charges, etc. on the amount mentioned against each
amount herein below. The Borrower(s)/Co-Borrower (s)/Mortgagor(s)/Guarantor(s) attention is invited to provisions
of sub-section(8) of section 13 of the Act, in respect of time available to redeem the secured assets.

Apartment, Gurgaon-122001 owned by M/s G!_ Parnami Marketing. Boqnded as under, North: 22" wide Road South: Haryana Demand notice under section 13(2) of the said Act. The borrower/s mentioned herein below having failed to repay KTR10010000024967. Marela Branch - Loan no- NRL100S0000033808 , MAL 1000000024636,
Roadways Workshop, East: Property of Mr. Sachin, West : Property of Mr. Ravi Gupta . the amount, notice is hereby given to the borrower’s mentioned here in above in particular and to the public in NRL10CA000004 1096, NRLIO0I00I0040939, NRLIG0S0CI0041982, NRL1I7SI000041730,
Authorised Officer general that the undersigned has taken Possession of the property described herein below in exercise of powers NRL100A000004 1407, WRLIODG0000042518, NRL10030000037612, WRL100S0000032733,

: ; confer on him under section 13(4) of the said Act read with the rule 8 of the Said Rules. The borrower’s mentioned NRL1OSD00BIS7E35, NRLIODSONON343ZE, NRL1I0S0DI0D41485, NRL1OBI00I04ZINT,
Date: 07.08.2024 M/s Pegasus Assets Reconstruction Pvt. Ltd. MRLAOKIDIOMI40TET.  NREIODSODID0417E. NRLI00SODD0OMZI0E  MRLIDOSI0E00IS00T.

financialexp.epaprin

Hnﬁ'ﬁ.:. A Corporate Office: No. 167-16%. 2nd Floor, Anma Salal, Saldapet, Chennal-600813, E-mall ; aucticn@bindujahousingfimance com PRl RLLB O 1S, - PR TIRCNEAR . Tt NRoMien 1, AU S0,
HOUEING FIRANCE F8, Mahalaxmi Metro Tower, Sector-4, Mahalaxmi Metro, Vaishali, Ghaziabad-201010 Amt. Due as per KIK10010000023525, Deld HO - Loan No.. DHO10020000024296, DHOTDISI000024336 |
i Name of the Borrowers/ Description of the charged/ Demand notice DHCAM 3000024706, Mayur Vihar Branch = Loan My 1100800000264 21, MVT1008000004161 2,
RLM - Ashutosh Kumar, 5870303707, RRM - Amit Kaushik, 8587088333, CLM - Satyam Gupta, 8008600743, CRM - Shashi Mishra - 5718025302 rg Date Demand notice MY 11009000004 1620, My110080000041808, MV1100S000003TAT0, MVAZE0000019682,
Guarantors/Address Mortgaged Properties s — MV110090000041458, MY110010000042023, MY110080000042216, MV110080000041784,
SYMBOLIC POSSESSION NOTICE Possession Date MY 110010000021885, MV110080000025221, MV1150000013507, MV1ZE0000010421,
Wharaas the undersigrad bang e Sulbarzed Officer of the HINDUJA HOUSING FINANGE LIAITED under Securilization and Becanstruction of Financial Mrs. Doli (Eorrower) W/o Sh. Rampal Singh | Land/oropert (residential/commercial) M 2EI0M0Z0488 - MY 1IOD00002188E. - MV100 0000024645 MY 1100000024458
Assibs and Erlorcement ol Sacurly Inlerest Act, 2002 (Na. 3ol 2002) ared in exercise al powers conlerrad undes saclian 13)12) fead with Rube 3 of (e Securty : e Y g P P y ) Rs. 2098002.30 H‘-““Déﬂﬂﬂ'ﬂﬂ?iﬂ'iﬂ' I.HII- ﬂhd ;I k ﬁ-r rieh L "r N y "‘DU':I':I"U':I"I:'U.S':J“HI
Infarasl [Enforcement) Rules, 2002 issued a demand rolice was isswed on he dates mantioned agairet each acoount and slzted harainafier caling upan the R/o-1. Bazar Kala, Bilaspur, Rampur, [admeasuring area 83.64 Sq. Mt. situated Rs. 31458.00 éDL‘l:IUE'EU“I'.IEI:ITI'?# CUL‘GTTJﬂEjD?'S?EEIFa fw'--nr-gfr-hmfﬁmv ’“DL]'".I'.IQ'LIG“QEGVE-EEEI
borroiwer (hemesnalar tha borower and guaranfars are colisctivaly ralerrad o as the “the Barmowens™) 1o regay the amodint withen 60 days from e daba of i - i - Bi I ) ) : = ' ik = Ty L LIRS L e AN 2 J
mceltofsakinotice o ! e " Sf:fs"”gtlup’ 244;21;1 'T|’° Z'S,Gat: NC°'I13°’ gti:;fag;bl‘;o’L’i':feBi':::r‘:” HM::;E ason 15.05.2024 COL10030000038312. CDLTDSOIN1743. COL100S0000042446, COLIOSIONI00TAT,
The borrawers kaving failed iorepay the amounl, nofice is hienedy given o the borrowars ard the pubdc ingeneral that the undensignad has iaken possession of tagebliaspur, Monaila- Sing ofony, | =, ’ ' + interest COL10L90000041328,  COL10030000040803, COL10050000031835,  COL1C0S0000025246,
the proparty descrived Rerein below in exarcise of powers conlermad on him undar sub- section 4 of saction 13 of A4 read with rule 8 of the Secunty Interest Near Bachhan Hospital, Bilaspur, Rampur, | Bilaspur, Rampur, Uttar Pradesh, 244921, % other expenses COL100a0000025395. COL10090000025867, COL10090000033810, COL10090000035058,
Endarcament Rules, 2002 on this the dales menticned against aach account _ _ _ UP, 24492, Mr. Rampal Singh (Co-|In The Name Of Mrs. Doli And Mr. Rampal p COL10DI0I0DI42427, COL100IODOD040E1S, COLIOOSOOI0N41207, COL100BIODOD4OTSM,
The bomawer/guarandar in parficulsrand the public in general is hereby cautioned not o daal with the property and any dealings wilh the propery wil be subject B S/o Sh. Kribal Sinah R/o-1. 53.| Singh. Boundariesas Per Valuation Shyam Magar Branch - Loan Mo SMN1O750000041183, ESMN10000000041547,
f the charge of the HINDUJA HOUSENG FIMANCE LIMITED for an amount and fusure interest al fha contractual rate on the aforesaid amount together with orrower) S/o Sh. Kripa . ing 0-1. 93, Report: -East - Plot Of Jagan Lal. West - 16 05 2024 SHEMA 00100002 07, SMNIT0T0000042109, SMNA00 BI00024 235, Trinagar Branch- Loan Mo
ncidentsl expenses, costs, chanes. el thaneon Mohalla- Bazar Kala, Bilaspur, Rampur, port: X g ’ s i HaTa B0 O VIS0 397 TEMA poak o
cOsts, : _ _ 15 Feet Wide Road. North - P Of TRM10020000027412. TRM10050000032454, TRADOSI000031397, TRMN1D0ODOD00L 104,
e bomower's attention fs invited to provisians of sub-seclion (8) of section 13ofthe Act in respectofime avallable, o redeem the secured assels Bilaspur, UP, 244921, Rio-2. Gata No. 130, | | dee sl'e h°as' th°r o t"(’)‘;etzh 02.08.2024 TRM10020000042221 , TRN1O0Z20ODO04TTIZ. TRM1GTB0000040922, TRN10DS00000Z606E,
Sr. Mame of Borrowers) Demand Notice Date|  Amount T Sl Villagebilaspur, Mohalla- Singh Colony, K:anam ingh, South - Plo ar Emgﬁc&uﬁzﬁﬁgﬂ TENE-??J$RN1H1§. Tsi1u1[-19ﬂu:ﬂt:231?. Eﬁ‘[&?ﬁ?“ﬁﬂiﬁﬁﬁ'
r i i . ] . 1023194, Hastsa age Branch - Loan Moo | & HANRI0 26208,
No. fuicaraminre Date of Possession | Outstanding etalls of Immovable Property Sleaa;zagczhran Hospital, Bilaspur, Rampur, HET 1000000037917 HST?ﬂDEIJEI.‘IEIﬁ%F;HE‘d HET100B00000204 63, HET1000I0MNZ430.
lication Ma. | Khasra Mo 835 Min 2 Yds_ PlotNo. 1 Vill B dE R - _ — : : : HETIDMSMOMNAZETE, HITI00A0M0M3ITE, HETIMI0MNGEET | HETI000M00035191,
1 2 .ﬁplp m;al:'ﬂ“ o, 17.05.2022 7 11,8514/ H_ b in, 200 5q. ¥ds.. Plot e by TRRERIC Mr. Subhash Chandra (Borrower) S/o Sh. |Land/property (residential/commercial) Rs. 3836578.00 HST100A0000037284. HST10090000037451, HSTI0090000042458 HST100G0000041472,
e phuxciokariat: | SN WAWIW 86, DAy RO Moo N Lal R/o-1. House No. 441, Ward |ad i 72.04 Sq. Mt. situated HST10090000042281, HST10090000040995, HSTI0000000041457, HST1000000042163
Mr. Deswan Singh & Mrs. Gesta, both| 02.08.2024 thareon | District Gautam Budh Nagar, Uttar Pradesh, arayan Lal R/o-1. House No. 441, VVard |admeasuring area /.14 Sg. VL. situate Rs. 37136.00 L L LS dob il i ARVRLIE TG S | PR Sl
: - Eact el 3 No. 16. Behind Hotel Rama Palace. |at Mohalla- Sungadi, Pilibhit, UP, 262001 HST10090000040834 | HST10080000041785, HSTI00S0000041310, HST10010000040710,
at: 1-270, Alpha-2 Grater Noida, Rampur|  SYMBOLIC Bounded as: East - Road 16 Ft Wide, Wes: - Other's - 15, ! ' ’ » * | ason 10.05.2024 AR e T eIT - n AN :
ir Gautam Bisddh - UP-201306 Land. Morth - Road 18 FL Wide. Soiuh- - Piot No 2 Mohalla- S di. Pilibhit. UP. 262001. |In The Name Of Mr. Subhash Chandra. e HETI001 0000034486, HSTI00B0MO0023310, HST1008000002E592, HET 1008033246,
Jagir Gautam Buddh Nagas LIP- : nd, North - Road 18 FL Wide, South-- Piot No ohalla- Sungadi, Pilibhit, UP, 262001, | &' = 0o o sale Doed: . East . + interest HST10090000033304, HST10090000033785, HSTI0OSG000039305 | HST10090000040955,
Z Application No. 03-05-2024 | T 27,17,272/- | Property No D, A-6, Out Of Khasra No-731, New R/o-2. Mohalla- Sungadi, Pilibhit, UP, | © Of Cheda Lal. West - Nikas 12 |_&other expenses HST1009000D041718, HST10D90D0D041372, HST10090000041308, HSTI00BI0DOD40ES3,
DL/DELDLAIADIID 1631 ason | Defence Colony Bhopura Sahibabad Ghaziabad- 262001, Mrs. Santosh Kumari (Co- |°UYS€ Ge.‘" &, West - O'fas : 110.05.2024 HST10090000041034, HST2G0000041423, HST10020000423530, HST1D090000024363,
- i o 4 TRt oL i &
COICPCICPOFIACI0001362 03-08-2024 | 5.04.2004 | 201005 Borrower) W/o Sh. Subhash Chandra |Fe®tWide & Gali, North - House Of Knhai 0. FETISOIRINIS o T LTNEMMOUOIING, o T1CCIER. LINISN VKRS,
Amit Kumar. Mr. Rakesh Kumar . Lal, South - House Of Pappu. 03 08 2024 UTHI0020000024925, Rohini Branch - Loar Ma, . RHEMIDOG000026538 |
Chauhan & Mes. Sarmishta. both at- 0 SYMBOLIC | plus interest R/o Mankameshwar Mandir Marg, V0. RHN10010000029222, RHN100T0000035503, REN1DISODI00G 1288, REN1D010000042110,
AE D o |. Bhoo I-EF_- % thareon 503/57-A, Barolia, Daliganj, Lucknow, RHWAOD DRO00Z8%43, RHMN100T0000025484, RHMN1DOS00000501 25, BEN10H00000S2114,
e DE“'_“"':*-' RO EhopURa Ghazianad UP. 226020 RHN1001000004 1036, RHN10010000023767 , RHN10090000023518, Vishwas Nagar - Loan
5 = : — : : : . Mo, - WYHNIGOAGOO0D035506, YHNI10DIODOO038159, VHNAG0OGI0DA3E05E,
" = orTT—" rT— s Mr. Shyam .lea.rl (Borrower) Slo.Sh...Shllv Land/proPerty (reSIdentlallcomm.erCIaI) Rs. 3931818.10 VHI DOBO00ODSD52T VHN10G3000002051E,  VHNAOD2IDI042302. VHNAG010000041 T4,
3 Appication Ho. ﬂ?-ﬂ3-2024 ¥ 15,47 408/-| Froa Hold Residential niire Second Floor With Ratan Lal T R/o 749, S di, Pilibhit, | admeasuring area 168.00 Sq. Mt. situated -
DLNCUIGHALIASO0000207 lus Interest | Roof Right Built on B.H 246 GMP Residential Colony etk bl g 00 ©G. M. 9| Rs.33706.80 WHA1 010000032947, Marth Ghenda - Lsan no..- NGD1010000027403, NGD10020000030415,
Mr Vipin Kumar & Neha Tyagi, both at: | 05-08-2024 | P | Black B, (Bhargav Deveas Yogna) Situated At Sector Pilibhit, UP, 262001, Mrs. Shiv Kumari Devi |at House No. 749, Mohalla- Sungadi,| oo o 40 05 2024 NGD170000035008 , NGLI10090000042565, NGD10010000041203, NGLI10030000042485,
H o 246 Sacond Floor Second Fﬂ;éﬂ_ﬂ- thareon 12 FI"I't-BIFI Vitiar Residential '::Ufﬂ-l'l-]' Dist Ghaziabad (Co-Borrower) W/o Sh. Shiv Ratan Lal PI|Ibh|t, UP, 262001, In The Name Of Mrs. +i t ’ t MEC10ME0M0I2E0TE, WNEOD100%003029260. MNED1 0000003 3807 EGDE'EUE':]DE'}EI‘-.D?.
12 Partap Viar Ghaziabad 201001 SYMBOLIC Boundsd.as: East - Road 3 Mster Wide, West - Road 9 Tiwari R/o-1. Shitla Devi Ka Mandir, Near [Shiv Kumari Devi. Boundariesas Per eres REAPOIN0000A T2, NoxHIOROOIITEY,  Nanglot - = Loon, (o, SGHEDHNIOCCES],
. : : o0 | Valuation Rebort: <East - House OF Pandit L& Other expenses NGI10910000024134, NGI1OR10DJODZTO05S, MGITOD1000O035354, NGITO01000003THE,
Miater Wide, North - PlotNo B H 245, South - Piot No B H Gandhi Ground, Sungadi, Pilibhit, Pilibhit, | Valuation Report: -East - House Of Pandit NGHO0INNION41163, NGIODIONIO0ZENS . NGIHDOI0ODDOZE53Y, NGHODIODIONITRE
_ 247 _ UP, 262001, Rio-2. House No. 749, |Badri Prasad Now Belongs To Sri Suraj| 10,05.2024 NGIOO1D0I00IS4E!, NGIDIIO000ZALEE, NGITI010006041540, NGITOT0000041834,
4 Ap!:llu:atmn No, 2 N.M.zuzd fﬁlﬁ.q,__gﬁ.y. H.no 8 lg.all:l'.lu E-HIuckE. 20futa Rioad Kristane Magar Mohallasungadi, Pilibhit, UP, 262001, Prasad Tiwari, West - Rasta 13'-0” & 03 08 2024 NEHOTSH00I0A49E NG DIanamIDS0E50 NCHDISMONOND AT 30
DLUNCLUGHALNAINIMI01 265 _ plus interest Bagu Vijay Nagar Ghaziabad Uttar Pradesh-201009 Mrs. Rita Shukla (Co-Borrower) W/o Sh. House Of Chotey Lal And Babu Ram, ne i the uctian does nod get compledad an the semea day dua ta army reason, e sama will be condscled
Ravi Kant Kumar, Mukeshwati &| 05-08-2024 h ! ™ " INorth - Property And House Of Hari Om on 20-6-2024 &t regr offica
i thereon Alok Kumar Shukla R/o 102, Kiran Vihar, ;
Bhagvandas, beth ot Hoo § Gali No 61 - evupn) iIn ’ . " | Thereafter Gali, South - House Of Sri Shiv Invitation for Bidders
Bilock E, 20 futa Road Krishene Nagar Bagu Ward No. 4, Puranpur, Puranpur, Pilibhit, | 5, | o Nikas Interasted hidders should submit Rs.100000- as EMD, alsa bidder has to depasit the EMO latast by
Viay Magar Ghaziabed Uttar. Pradesh- UP, 262122 27-08-F024 through online mode. The biddars showtd carry valid ID CeediPan card! GST Certificate.
£UTNy Date- 07.08.2024 Authorized Officer, Axis Bank Ltd. Formore detrlls pleass cantact 1305010101 Auihirised officer
Dated : 06-08-2024, Place : Ghaziabad Authorised Officer, HINDUJA HOUSING FINANCE LIMITED For IFL Housing Finance Lid

New Delhi

ASN100SI000036420, ASMI0OSO00004073S, ASNIMISION0DNEGT, ASN1COS00CA042021,
ASNI00SI000042418, ASNTOCA0000M4 1068, ASNI00SO0000M2295, ASN100S0000041T3T,
ASM10020000042287, ASMIMOSI0000IGE95, ASMN100SI0MO0ETITE, ASMN100R00000IE499,
ASN1I080000030525 |, ASN100MI0I0031851, ASNIOIS000]0A531E ASMNI00E0000025434,
ASNT008000003E220, ASNI0QSCO000AATES. ASM2GLG00019830. ASNI10TS0000041279,
ASN100ST000041 394, ASMNIDIO0A0G041681, ASNIOTSO]00041125, ASM100SJ000041010,
ASHAG0SIDH00M0652, ASNIDOSI0N0040630, ASH1MIDI00O0M0BST, ASMI0OSM00OD40T2E,
ASNT00100000:25666, ASNID0S00000E3514, ASN1MOSI000023G25, ASN10OSI00I025T92,
ASNTO0SMO0025414, Adhyapak Magar Branch = Loan Moo ADN1ODIGO00035825,

SEMI00A000003E008, SEMEGT0D001TEY, SBMID0SI0I0041305, - SAMIO0S0000041601 |
SEMI00A000004 1228, SEMI0080000042316, SEMI0CZ0I000Z5040,  SBMI00A000002475E,
SEMI00S0000025035. Karawal Magar Branch - Loan  Noo KWNI0G1DMO003Z052,

FOWM 1002000002587, KWNTOD DADD023334, KWMI0010000024258 | KWN1AD100000Z5872,
FWH 1002000025232, KWN 280000020583, Najafghar Branch - Loan no- NJF10050000033641,
MJETOCGO0Da0Ea 164, MAF 1008000004257, NIF100000000 35098, WIF10090000042351,
MIEDOGI00A0IET2E, KUFIORA0I0003ISES, NJF1006000004221% | NJF1 0090000040535,
MNJF10I80000042088, NJF1080000042435, Hartar Magar Branch - Loan no: ,
KTHIODA00000324500. KTNIODGODOO03 2667, WTNIO0BO0D0033816, KTN 1001000035400,
ETHIOCA0MONG3T220, BTNIGOSI0R00E0032, KTMIMJ90000042286, KTRIODADGODI42110,
ETNIMIA000004 1582, KTNIO0SI000040585, KTN1L0G00000359496, KTRIGOD0A0ZI100,
KTMZE00000533600, KTNADOA0000042542, KTRIO0S00004 1008, KTN100S000004045T,
KTNAGIE0000041600, KTNI0050000021041, KTNI0090000022578, KTRHGODI0019103,

Khajuri Khas Branch « Loan No.o |, KJE10080000030804, KIKIR0E0000058615,
KJKID0S0000042011, KJKID09000I040716, KJR10080000040457, KJK10090000040636 |
FJEA011 000004 %604, KIK10090000041481, BJE10080000028261, FJR 0090000030158,
FAKT0090000032520,  MJIKI00B0000042474, KJK1008000004 1848, KJK 1002000004057 T,
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Total income Operations 2522471 | 25,188.11 | 2078584 | 98333025 SUSREIT 7 e fmfor & |
Profit before Tax 1.246.07 | 121848 | 109717 | 4,624.45
ProfitafierTax, | B26.17 | 914.33 | 74365 3.408.77 15. AT AR | ARG |, ISR A1 B AR GUgol WA R (800 Mir. | 7.48 | 50000 | 14960 | 3 H®®
Earning per Share {of 10/- each) _ 16.| I SN & wo o (qd Ho o) By gferar Fwfor g guexenfeT HR | | 50Mtr. | 577 | 50000 | 11540 | 3 AE
(1} Basic 3,78 3.74 5.04 13.93
(2} Dillutad 346 343 3.04 13 80 SIS TS
2. The above audited finanancial results have been reviewed by the Audit Committee and approved by the Boand of 1. e @vs IRER & qUSSEe W Al T AT AT HRf 50 Mtr. | 1.89 500.00 3780 3 #A1E
Directors at their respective meetings held on 08" August, 2024 : : T
3, The abowa is an extract of the detailed formal of financial result filed with the stock exchange under regulation 33 of 2 g # 3Rosiio 2 Nos 4.70 500.00 9400 3 s
the SEBI (Listing obligalions and disclosura requiremeant) regulations, 204 2 far the quarter ended 207 June 2024, The 3. T UAId qaaiar H SR0N0 RITIAT 2 Nos 470 500.00 9400 3 HIg
fina nc:f;a;:}e.;;lfgim avaikabée on- the: websiles of the stock exchanges at www.nseindla.com: and = — X 37 ST 2 Nos 470 .00 00 3 T
# Exchange andlor extra ordinary lems adjusted in the statement of Profit and Loss in accordance with IND-AS rules, 5. T GET RIS ¥ $IR0M0 TR 4 Nos 9.41 500.00 18820 3 ArE
whictiever 5 applicable 6. T GARId T @ UEEd TR P U SR030 LRIy 1Nos | 235 | 50000 | 4700 3 g
On behalf of Board of Directors - -
7. TH GO GUSAR § GUSHR ARIE TR 3AROIN0 AT 1 1 Nos 2.35 500.00 4700 3 A8
Sdl- 8. TM AR FAegR 3 FAehIR BHeIR Als TR JAR03M0 RITI=T 1Nos | 235 500.00 4700 3 W8
Place: Gurugram Man Mohan FPal Singh Chadha R -
Date: 06.08.2024 Chairman & Whole Time Dreictor - -
1. | I JOm SRET AeNaqR @ UM TROIR W YR @ BR | <dl 9 9% (160 Mtr. | 9.47 | 500.00 18940 3 W18
SUCRATBT g Tel fHiT B |
2. | 7 RETNYR 3§ A0S | ™R & W= 0@ F9eanaT g el fHvr arf [100 Mtr. | 4.58 500.00 9160 3 A8
3. IH HAATYR § GUR fsm zﬁmﬂ;fr?:r | '\rr:?_r?g P THM aP guexandT |80 Mir. | 4.05 500.00 8100 3 W
- q |
siEfsad Beans aifde & weaea & endorfers seen il
" " . ererees ) —_— , . : R . 4. UM Y9I GHYR Dol 3§ ARIS | IRIRME P BR TP FUSRATDT T 135 Mtr.| 7.045 | 500.00 14090 3 A1E
F=iferire wammet / AR T i sl o At Ten 97 FE ua iR awee s, 2002 F da A (weea) | et fomfor arf |
2002 % I OHE BY S 13 2) & s [Faars SifE) win e e a3 faeie Sl faen Rewor & aown an w8 s g Luqml = ——— Y .
5 B gl s e V) . : ik it 2 : : ST B TR qPb 180 Mtr.| 9.40 500.00 18800 3 HIE
25 w78 el & | et waeTer e f omen # fF Frer afii gt g ana o e Aifew 9 R $ eo 3 @ aren Y arayr §% 99 | \‘""‘ﬂﬂ'\’a T TR el 0T B | e
FETH BT 13 (4) & TE WaT el & SO H e 57 aws weate gt s sl Ge s e ol @ S e
2 . . : : fererat 7 orcf-
Hofl A TNeT @1 AW o9 U v s Ho ufefa A weafea &1 fgawm . _ iz | 9% arfia © v R S a2 g ez o & 3 S /mouEedto mBodosze s R St o w3
1. 40 A5 ety (Suwaal vd demdal) | 0w F anlfm wes i @ g e s e, R, ADETA ferfRrer o mer 2icroet Ree e wd fafder et ot @ e e Praferr 3 wega e omem siferaref 2 |
g N War wrel, g droere =gd [T R T, i-c.v.,'::: A:TT.-_; A - e s .ﬁ{.’aqﬂu, ST | iy, &7 e 20.07.2024 2.9AGd B gery Tfder @ 10 widwa geft o ferfder Fﬂﬂg—d B IR Fdaleed SBAR B AT 8 iAW SIS AT BN SBEIBE
it S, avedl 2, 41 v T () ﬁ?ﬂﬁlﬁf&?ﬁﬁ?iﬁﬂf‘;!h ﬁqaﬁir—mtm—l:qmzrmqm'ﬁﬁ Sredserer RaraEe /@Eroulaoﬁomoé’romowﬁmmﬁm@%mem%u&ﬁmmmﬁwmma}mmaﬁmaﬁﬁm
S g LTl et e L | ST AT B S T 9w ST (FEE AT | g ) arei— 2207 2024 | ST
3 ot ey A, Pree—sres TR e D : ; il . : :
L'I- .J? ) ] e, s - . L‘ i 'Iﬁ?r-l:ﬁ_'T."[ o 'F'.m!_'a'_ﬂ Wﬂ;‘l‘ﬁ?ﬂf.-’mq‘—ﬂ ""_'q-'?'ﬁ.l g‘r,l'[ oo Hohl¥] ] N | 3WmﬂﬂﬁﬁlﬁﬂWMI
T TIT & OF9 Foeld-iy, el 3. ¥ 78T ®A (Farft frosae gted ot g & fam HE femre ifea iml 4. {5 v 3rerar Jo ferfaert & foem SR Ta= m@m B P T’f ABR reEETAL B 2lar |
EEEI? ﬁ'-l {‘i'ﬁ.’i‘.?] '_Iﬂ 'Eﬁ elolell Wi, l:iff'q'_ A et A AETE e o Os O TEETE 04 12,1887 S 1712 1925? Al - 25.07.2024 S.Hslffﬁlﬁmu?aﬁ‘é iﬁaléaﬁ%mﬁﬁWI
S T AR e e ot | i T ; : SEi e R et Atfew & agwEE u ufH 6. BT & B IUAEAT T BRI AR |
SRGE iSOy, SXel, R 49 | 1 ot wiell 3 BRNOUPLIATGRG 5 247 T Prouft 61|, 45 dgn 7+ e 7 2% R ot bz g o ey w2 el ot R o o anR e ek @ 3 et 1 e @t o ot e e @
FU WA 50200352340 E.'f%u'rt o | B Frerer | sl &4 —209.04 9 frex rﬂﬁ*{*ﬂ: 1-[_hli2 l;LPI UM = anf2 B peo7.2024 OF i
R R a R e A ufi : T A9 wlA wiger TS 10 :
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